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THE MINISTER OF INFORMA-
TION AND BROADCASBTING (SHRI
L. K. ADVANI): (a) and (b). No, Sir,
Even when satellite-based television
transmission is introduced, the langu-
age of the programme will have to
be in one or the other of the existing
Indian languages, depending on the
COVErage area.

Raoles for Carrying family members by
PM. and Ministers going abroad

2399 SHRI MRITYUNJAY PRA-
"SAD: Will the Minister of HOME
AFFAIRS be pleased to state;

{a) the rules for carrying the
family members by the Prime Minis-
ter or any other Minister while pro-
ceeding to foreign countries on
-official vigits;

{b) the extent to which Govern-
ment bears the travel expenses of
such persons and under what circum-
stances;, and

(c) to what extent the expenditure
is borne by the Minister himself or
by the relatives or friends accom-
panying the Minister concerned?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI PHANIK LAL MANDAL):
{w) to (c). Ag per rale 18 of the
Ministers (Allowances, Medica] Treat-
ment and other Privileges) Rules,
1957, a Minister proceeding on duty
-Outside India is entitled to such terms
in regard to travelling and other ex-
Pense; as the President may, in each
cage, decide.
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Clearanse of Power Proposals in
iMaharashtra

2401, SHR] BHAUSAHER THOPAT:
Will the Minister of ENERGY be
pleased 1o state:

(a) whethar the Energy Minister
of Maharashtra represented to autho-
rities submitting new proposals and
urging f0r an early clearance of tne
proposal already furnished by the
State Governunent;

() if so. cetails of the communica-
tiung and the reaction of the Central
Guvernment thereto, and

(c) what are the proposals from
Government of Maharashira whirn
are pending clearance of the Cepirol
suthorities and how soon this could
ke cxpected to be cleared in view ot
the acute energy shortage in the
State?

THE MINISTER OF ENERGY
{SHRI P. RAMACHANDRAN): (a)
and (b). The Energy Minister of
Mzharashtra has represented general-
ly that the demand projections of the
Tenth Annual Power Survey and the
Working Group on Power were on
the jower side ang did not reflect
adequately the potential for load
growth and suggested that additional
schemes wolld have to We sanctioned
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to meet the demandg for power in the
Maharashtra Stete. More projects
wil] be sanctioned depending on the
project proposals received from the
State and their techno-economic
justification, keeping in view the
realistic projections of demand for
power in the Btate.

(c) The following project pro-
posals of Maharashtra are pending
clearance: —

(i) Pawana

Hydro-Electric
Scheme .

. 1X 10 MW
(ii) Chandrapura Hydro-FElcc-

tric Power Scheme Stige-11 2Xx 210 MW

(iti) Gima Hydro-Electric Pro-

Jjeet, . . 2X 3 5MW
(iv) Bhira Tail Race Hydro-Elec-

tric Project. 2x 40 MW
(v) Ujjini Thermal Power Sta-

tion . . . 2X 500 MW

The Pawana scheme has been ac-
corded techno-economic approval by
the Central Electricity Authority sub-
ject tp clearance from environmental
angle. Chandrapura scheme Stage-II
has also been accorded techno-econo-
mic approval by Central Electricity
Authority, Both these schemes are to
be got approved by the Planning
Commission. The other projects are
being techno-economically appraised
in the Central Electricity Authority.
Certain clarifications have been
sought and as soon as thesze are re-
ceived, the Centra] Electricity Autho-
rity will be in a position to complete
their techno-economic appraisal.

Renaming ¢f Khadakvasla Defence
Academy

2402. SHRI BAPUSAHFB PARU-
LEKAR: Will the Minister of DE-
FENCE be pleased to state:

(a) whether Government propose
to name the Khadakvasla Defence
Acederny situated at the foot of
Sinhagad fort of Chhatrapati Shivaji
as Shivaji Defence Academy; and

(b) if not, the reasons for the
same?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) and
(b). There is no proposal to rename
Nationa] Defence Academy, Khadak-
vasla, The present name has been
in vogue for a long time and involves
strong sentimental ties for the officers
of the three Services who have been
trained in, or otherwise associated
with, the institution.

Allocation fer Triba]} Developimemt im-
North Eastern States :

2403. SHRI SACHINDRA LAL
SINGHA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the details of the amount sanc--
tioned and work done for the Tribal
Development in North Eastern Re-
gion States during the 1last three
yeavs, State-wise and year-wise;

(b) the total amount sanctioned
during the current year for the Tribal
Development in these States, und
what percentage the allocation for
these States bore tou the all-India sllo-
cation fur these schemes State-wise;
and

(c) the detailg of the Tribal Deve-
lopment schemes and the schemes
functioning in these States, State-
wise, with the number of persons
benefited by these schemeg in tihese
States, State-wise, district-wise?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL):
(a) to (c). In the north-eastern
region, Arunachal Pradesh, Megha-
laya Mizoram and Nagaland are pre-
dominantly tribal, and the entire State
Plang are intendeq to benefit the en~
tire Scheduled Tribe populations in
these States/UTs. In the remaining
States, viz; Assam, Manipur and Tti-
pura, areas of 50 per cent tribal con-
centration and over have been carved





